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For Respondent: Shri Anurag Bhatt and Shri Ashish Makhija, 
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O R D E R 

(Virtual Mode) 

17.02.2021   Counsel for Respondent submits that written submissions 

have been filed vide Diary No.23951.  

Perused Order dated 25th January, 2021 and Noting put by the Registry 

that written submissions have not been filed.  

Counsel for the Respondent to file copy of the written submissions 

within a week.  

List the Appeal ‘for admission (after Notice) hearing’ on 8th March, 2021.  

 
 

 
    [Justice A.I.S. Cheema] 

      Member (Judicial) 
 

 

[Dr. Alok Srivastava] 
Member (Technical)  
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